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Summary of Object-Headwise nnn._aun..n of the total provision under )

HANT Ho.56 A 3T =amr

1 No. 56 in the Budget Estimates 2015-2016
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!ﬂ ||

| [ | I ]
| |

[ ! ] [ ] __(In thousand of Rs. )
AT I il s . | T I |
Budget Estimates Revised Estimates Budget Estimates
T T iotame ] — o~ R : i I _— . S o
WA e | WA | s | s . I | - E
= = i ] | B
n-Plan Plan NomPlam | _Mom-Plan ' - : . Plen | MNon-Pian s
1045093 ‘148910 o/ ~mns0000  daw __|ot-salaries| ) 18200 301500, 1319700
14217 21090 24480  Hagdl 02-Wages 2560 25600|
. Mar o 410 o  acoo mmwwhwmm ©3-Over Time Allowance 300, 3900
15092 33950 ° 29800 fafem swam 06-Medical Treatment _ ) . 7200 37200
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%72 ol 16500, 6000  fer amr = 12-Foreign Travel Expens ° 15800 15800
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24835, o 729900 ... 325000 I, AW A T [14-Rent, Rates and Taxes 970 29700
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2000 2900 2900 ¥+ WwwiN caq 20-Other Administrative E 8o agoo|
=8 (© _ . |
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16200 5629900 100| 5629900 Mﬁ:ﬁﬂi R 35-Granks for Creation of Capital Assats
—_ b OETEET R I o — o o
o o 50000 K | TR SR (Ee) 36-Grants-in-aid (Salary) ] ) 50000
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526 o ’ 0 awwRw aEer Actual Recovery ] o
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IV- 3T dfierr  =ramflemor vd wedir st =i
V- Tax Appellate Trib and National Tax Tribunal
01.03.2015 #Y wat %1 70 WO 01.03.2016 | Sigeniorar e 60 07.03.2017 (5= w0 )|
Strength as en 01.03.2015 Estimated strength as on Estimated strength as on 01.03.2017 | (In thousands of 2]
01.03.2018 ) |
- | ey it
4 aﬂﬂﬂ:a« wHr w R T ey e 5.@-:! =h g oo writ g T T WegwT | T
| No. of Budget Revised Budget
Gazz/Non- Total number Reg./Temp/ad- 20 Estl x
Pay Band [ Group Frraas hoc M....““” Filled up o Vacam Filted up Vacant | Actual 2004:2015 ﬂ“ﬂﬁ_.n z_ﬂ...ﬁa u..ﬂ.n_“.m
Pay-Scale Grade Pay (08 fribedup| PR fvacam |
80000 Fixad G A 5 6  REGULAR 5 4 8 [} 3
B7000-79000 HAG G A s 92 43| 92(R)/43 Tep 92 85 43 85 3z
37400-67000 . 10000 G A 0 0] 0 ] 0 0 0 1]
37400-67000 8700 G A 0 0 ] 5} 0 0 0 0
15600-39100 | 7600 G A 1 0l REGULAR 1 1 1] 1 0
15600-39100 6600 G A 0 Tl almyaTer [ Q 7 o 7
15600-39100 | 5400 G B 24 21| 23(R)/17 TEP 24, 23 21 20 20
9300-34800 4800 G B 2 48 s8(RYEETEP 7 70 46| 64 62
9300-34800 4600 N B 38 41| a7(R)/30 TER 36 30 41 30 47
9300-34800 4200 N c 46 20| 42(R)/31 TEP 46 30 28 43 30
5200-20200 2800 N C 1] o 1] Q0 "] (i} a
5200-20200 2400 N C 102 24| 63{R)/64 TEP 102 102 25 101 26
5300-20200 2000 N c 0 0 0 0 o 0 ol
5200-20200 1900 N C 158 78| 130{R)/108TEP 158 157 83 157 81
5200-20200 1800 N C 203 90| 166(R)/132TEP Now_ 202 109 188 109
N 738 376 0 738 704 a09 690 [EE]
NLCC R L ALARY — oo sl M) 1ss0n0) 155517
(o) Y (o () AR (otherthan | 29131 300436)  316470) 317383
. @ A = # e 0.T.A and Travel Expesses) )
Y (F)- T _ Total A—Saturies 303918 447650 471540 472900
N - Fegh B—Wages 571 1300 1000 1400
T At s C—Overtiaw Alvwanee 30 1410, 150 200
) W A D—Travel Expeases. 15663 14200 14500/ 16500
E - o W @ Damestic Travel Expeses 15663 132000 13sen 15000
: ] fadwr Forcign Travel Expenses [ 1000 1900 1500
I e - [ E sy Toml | 320182) 463200 as7i00]  sviooo]
. : |
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s
IR-FHRT ToAHraT a7 Geraar SIGATeHl ST HEN B e w7 2016-2017 F G F &RT
ﬂm_ﬁ:m of provision in Budget Estimates 2016-2017 for payment of Grants-in-aid General to Non-Government Bodies
e i ﬂ..qaﬁhu. T ¥ s GramtNo. SI. 5.Organ.  Broad pupose Whether Whether Budget
[ F ) i 4 s e 7 i 8 ) 1 10 on
54 R - WRAT Rl der WEU & @b 56, L ‘Indian Law  For promoting and Mo R
nﬂﬁ T H I w7t & BT ana u..”._rs 1 Inati H g inlaw ._E._.S..E.. —e 5 510
(3T i i (Non-Plan) {Recunring
S u.ﬁﬁnﬂﬂ ua.a ﬁf&ﬂ o ’ ’ T 2 H..n_wanna- .m..nnv».ea..-aiu@.na&n.:s.ro ?E.ﬁ . z_.-._.ﬂﬁ.._ o
ST Constitutional constitati-onal systemor Recurring  Non-Flan iz
: ..gﬂgﬁﬂgﬂqn i = Mﬂ_ sﬂni_@n& : .
.qs___.uﬂq, hﬂ? a._snﬂ__ : * Studies the Indian Cemstirution, -
X i A & . § development in Indian
. e Iy *.n_w. : Canstitutional Law,
.Hﬂuﬂm a9 wu-* h - Convention in Parliamentary
; Euscrg ' e : "procadures, etc (Non-Plan)
377 FERE TR o R fie Bar Council  For restructuring of ‘Recurrin E ! -
Ei X Rt moet # oo A ..u-nw....n -.H.—“-pﬂrn_ k_..rnunn_ . Teeri i 4
- & e awveen (5] H - education & Maintining Legal -
: i standards
R e e R E e R Vol 'For work in ie Recurrin - T
: sﬂﬂ!ﬂ@!iﬂd s«. E:.-J. nn_“hi.. n..nu”“uﬂiﬁ g Non-Plan 1000
o il ke g and ropagation of literatare in
TR ET ¥ gy & Universities u_..:.ut. of Law in !.E_h_.in
A A other regional languages
5- Td fafirs A ) 5 National Forimplemonting the legal  Recusring | ‘Non-Plas 1400009
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nﬂﬂd%ﬂ arfe

FAM MSAT F AR VAT Wred GRS T g F AT qRASEER Sy
_Project-wise provision for expenditure on externally aided projects in the Central Plan

(F T )
{ In Theusand of T.)

it w1 .
ot aEAfEE T g THE A
Major Head erc. . Name of the Actaal Revised Estimates Budget Estimates
project 2014-15 2015-16 016-17
=T IFA A A T = A A T ELo
eI fiec - wEE HEr FerEar FETI
Budget Of which externn] Budget Of which external Budget Of which external
Support Suppart Support Support Support Support
1 2 3 4 i [ 7 8
2014-70T7 S (e ofvd) .
2014—Administration of Justice = = — = — —
00-800- 3V = (e i)
00.800—Other expenditure (Minor Head)
|#TE # & R g A g ma_..na.z_ ‘
11—Strengthening of Access to UNDF Project — - - — — —
Justice in India (SAJD
11.00.28—Professional Services BEH00 — 55720 45720 40000 40000
11.00.31—Grant in Aid General _ - . . _ _
(FT AE A=)
11.00,60—0ther Charges — 5552 10000 — 10000
40
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